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AT QT G&T ST /e TTiarehor
Food Safety and Standards Authority of India

(|TEr AT ST ATAH ATTTHIT Q0 0% % qgd SATTIT TGTIH TTIEHI)
(A Statutory Authority established under Food Safety & Standards Act, 2006)
(T[OTET AT THTT)
(Quality Assurance Division)

TH.$1.T 74, FiedT AT, 7% faesdl - 990003
FDA Bhawan, Kotla Road, New Delhi - 110002

Dated the 11™ August, 2022
EIEN
ORDER

Subject: Suspension of MATS India Private Limited, Laboratory Service Division
Chennai-reg.

MATS India Private Limited, Laboratory Service Division, Chennai bearing
FSSAI Reg. No. 37/S/FSSAI/2016 and NABL Certificate No. TC-5358 was recognized and
notified by FSSAI u/s 43(1) of FSS Act, 2006 vide Gazette Notification S.0. 3648 (E)

dated 06™ December, 2016 for chemical and biological scope of testing for the purpose
of carrying out the analysis of food sample under Food Safety and Standards Act, 2006
and Rules and Regulations made thereunder.

2. It is noted that MATS India Private Limited, Laboratory Service Division, Chennai

has been suspended by NABL w.e.f 06th August, 2022 as per the conditions 4 and 5 of
clause 4.4 of the NABL Document No. 216.

3. Thus, due to the suspension of the aforementioned laboratory by NABL, MATS
India Private Limited, Laboratory Service Division, Chennai is hereby suspended we.e.f.

06th August, 2022 from carrying out analysis of samples under the Food Safety and
Standards Act, 2006 and Rules and Regulations made thereunder as per regulation
clause 10(2) read with clause 10(1)(iii) of the Food Safety and Standards (Recognition
and Notification of Laboratories) Regulations, 2018.

4. This issues with the approval of Competent Authority. . ,
Digitally Signed by Sweety

Behera
Date: 11-08-2022 15:42:17
KES ARFbyed
(Sweety Behera)
R (T AraTE)

Director (Quality Assurance)
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Q. HeH 3T urgde fafics (Vawener Jar T, 99s Fe9): 11, 14, 0v9d disa i,
RGPS, I=75-60010

To
1. MATS India Pvt. Ltd (Laboratory Services Division), Chennai No.: 1A, 1B, Perumal
Koil Street, Nerkundram, Chennai-60010.

EINIEIRE

ST T GLeAT A (T TT/89 TT &87).7
8. THT ATeFHT ATAFRIL 3T ATMHA SATAFRILT, TRUHTHTAS
9, HEam, TAUUS, A% faoetl

Copy to:
1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

=T % forg wfaferf:
7. FeqeT & HUe, TRuRUHUsTE, 9% faoedT
8. "=atr & st afa, Thuauauss, 93 fawett
9. FTAHTE faersh (A=), whumTaTee, 7E feett
10. /29 (A1), THRUHTHTATE, 7% fReelt - Thamseiug ¥ sraege qiade & forg)
11.99@ (ATHIET), TRIATHATAE
12 e dran thmauEUes, 7 Ao -URTHUaUaTS I99TEe U AU A & oy

Copy for information to:
1. PPS to Chairperson, FSSAI, New Delhi
. PS to CEO, FSSAI, New Delhi
. Executive Director (RCD), FSSAI, New Delhi
. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS.
. Head (RCD), FSSAI
. CITO FSSAI New Delhi-for upload on the FSSAI website

AUl b~ WN
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